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::ORDER::
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q|ql$yr q-{rf d qlt6-r{I Shri Sudhir Pareek, Judge, Familv court' Merta 6}

3Tqi {ftq 6-d4 + o{aR-fi Judse, MACT, Merta t {tm q( qr sTFrq
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Nole- l. The Ofiicer shall disPose olT minimum 40Yo addilional work as pcr

circular of standard ofwork'

2. The Cases in which rhere are ditections of higher Court for time borxd

disposal, shall be dccided on priority basis'
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RAJASTHAN HIGH COURT, JODHPUR

No,Estt.b2(v) 1/w Al 2O2L/ 431 Date i 02.02,2021

Copy iomarded to the following ror info.mation and necessary actionr_
1.The Registrar-Cum-Principal S€cretary to Hon'ble the Chieflustice, RHC,lodhPur/Bench,larp!r'
2,The Secretary to the Law Minister/ Government of Rajasthan, Jaipur.
3.P.S. to All Hon'ble.ludges aL Jodhpur.
4.The Principal Se€retary to ihe Government, Law DepartmenEcum_Leqal Remembmnce., Rajasthan, laipur.
5.The Secretary to the Govemment of Raj., Department or General Administration (Gr.2), laipur.
6.The secretary, Lokayukta, Sachiv.laya, laipur.
7.The Acco!ntant General, Raiasthan, laipur,
8.rhe Reqistra. Generar /Reqistrar(vis.)/(Admn.)/(Rures)/(crass.)/(Exam.)/osD(F&I)/(r!d ciar) Rajasrha Hiqrr

court, lodhpur and Registrar hq, At Delhr.
9.The Resistra(Admn.), RaJasthan HEh colrt Bench, larpur wrth the request io d str bute lhe copi€s of this

order to all the Hon'ble ludges sitting at Jaipur through P.S., Member Secretary, Rajasthan State Lega
seruices Authority and all the ludictal oflicers posted in the Reqistry at laipur Bencn, laipur.

10.AllJt. Regrstra.s/ Deputy Reg strars, Rajasthan High Coort, Jodhpur/ Bencn, Jaipur.
1 1 . District & Sessions I udges, M€rta/Concerned PosB/rreasury Officer, Merta.
l2.Sh.iSudhir Par€ek, ludge, Family Court, r,lerta.
13.The Orr€ctor, Ralasthan State ludicial Academy, lodhpur.
14.A.O-1., cLassification Section (webste), Rajaslhan High Court,.todhpur/Bench, laipur.
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